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Government of Jammu a nd Ka•hmlr 

Hoalt,h 1md Medical Education Department 
Civil Sl.lcrotArlat, Srfnu.gar • ....... ., .... 

Notification 
Srinagar, the ~109 

SR0.64 0 In exercise of the powers conferred by clause (g) and 
(h) of section 2 of the Jammu and Kashmir Board of Professional 
Entrance Examinations Act, 2002, the Governor hereby directs that 
notification SRO 505 dated 20.08.2019 shall take effect from the 
academic Session( 2020-21 . 

By order of the Governor. 

No. ME/NG/90/2019 
Copy to the;-

(Atal Oulloo) IAS 
Financial Commtssioner 

Health & Medical Education Department 
Dated: ~ -10- 2019 

1. Financial Commissioner to the Hon'ble Governor. 
2. secretary to the Government, General >\dmtnlstration Department, 
3. Secretary to the Government, ARI & Trainings Department. 
<t. secretary to the Governm<:nt, Department of Law, Justice and Parltamentary Affairs. 
5. Dtrector, SKlMS (Ex-Offloo Secretary to the Government), Soura,. Snnagar. 
6 Pnndpal, Government 1'1L>dtcal College, Snnagar (President, J&K Para-MedicaVNursmg 

Cound!). 
7. Prindpal, Government Mcdtcal College, Jammu (VIce President, J&K Para-Medical 

COuncil). 
8. Principal, Government Medtcal College, Anantnag, Baramulla, Dada, Kathua and 

Rajouri. 
9. Secreta!'/.- J&K Board o! Professional Entrance Examinations, Srlnagar. 
10. RegiStrar, University of Kastlmtr/Jammu/ IUST, Awantipora/BGSB Unlverstty, Ra)oun. 
11. Director Informatton, J&K, 5nnagar. 
12. Director, Archtves, Archaeology & Museums, J&K, Srtnagar. 
B. 0\rect.cr, ~nolan S%\em-:. o{ ~\e<iic\1\e,l&.K, St\nagat. 
14. Director, Health Servtce!>, Jammu/Kashmir. 
lS. OSD to Advisor (K) (JIC Health and Medical Education). 
16. Private Secretary to F1nanclal Commlssioner, Health and Med•cal Educatlon 

Department. 
17 1/C Webs.1te. 
18. Government order Ale (w.2 c;,qStock file). 


